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sortium of firms named ASCON. This 
Is presently being c:<amined by the 
Ministry of Steel, Mines and Metals. 

Directorate General of Technical 
Development 

9025. Shri M. L. Sondhi: Will the 
Minister of Industrial Development 
and Company Affairs be pleased to 
state: 

(a) whether Government have 
abolished the post of Junior Technical 
Officers in the DirectoT3te General of 
Technical Develop:nent as ~

ed by the Mathur Committee; 

(b) whether it is a fact that J.T.Os., 
having 5 years' experience in the de· 
partment have been promoted to the 
post of A.D.O. (Engg.) in the past; 
and 

(c) if so, whelher Government pro-
pose to promote ~  existing .J.T.Os., 
with 5 years' experience to the post 
of A.D.O. (Engg.) in view 0f the fact 
that when the post ot DD.O. was 
abolished in the ~  all D.D.Os., 
were promoted as D.Os. in the same 
department? 

The Minister ..,f Industrial Develop-
ment and Company ,\ft'airs (Shrl F. 
A. Ahmed): (a) Not yet. The Study 
Team recommended that the grane of 
Junior Technical Officer with the 
exception of those working in the 
Pl.ywood Inspectorate is not neces-
sary and may be abolished and that 
the existing Junior Technical i ~ s  

when they waste out. should be re-
placed 'by Assistant Development 
Officers or Upper Division Clerks. Gov-
ernment have accepted. this recom-
mendation subject to there befng no 
Increase in expenditure in consequence 
of the replacement of J.T.Os. by 
A.D.Os. or U.D.Cs. and the observane" 
of the procedural requirements m case 
there is any ban on upcradinC 01 the 
post at the time when this 1ecfslon 
has to be implemented. 

1918 (sf) LSD-7. 

A1\Bwers 

(b) Yes. Promotions to' the post of 
A.D.O., (Engg.):Ji! the past have betn 
m3de in accaMance witH the provi-
sions . of the recruitment rules. 

(c) Promotions of existing Junior 
Technical Officers with ftve years' ex-
perience to the P().,t of A.D.O. (Engg.) 
will continue to be made in accordance 
with the recruitment rules. There is, 
however, no intention to upgrade all 
the posts of Junior Technical Officers 
to post of A.D.O. 

The case of D.D.O_, is not analOious 
to the case of Junior Technical Officers 
because the erstwhile grades of D.D.O. 
and D.O., were merged into a single 
consolidated grade of D.O. 
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9027. Iilhri IDdrqH Gupta: WWthe 
Minister of Commeree be pleased to 
state: 

(a) whether a new organisation 
called the Indian Jute Induatr1es' Be-
aearc:h Association (IJrRA) hal, ra-
1!etlt1;y been set up; 




